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Increase of Electricity Chaises 

2857. SHRI SHANTI TYAGI: Will the 
Minister of POWER be pleased to state: 

(a) whether the Delhi Municipal Corpo 
ration has, recently announced an increase 
of five per cent in electricity charges on 
the prevailing electricity tariff; and 

(b) if so, what are the reasons there 
for? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) and (b) The Municipal; 
Corporation of Delhi has rationalised the 
Electricity Tax with effect from 1.7.1992 
fixing the rate as 5 per cent of the electricity 
tariff in place of charging on per unit basis for 
various categories of consumers. This has 
been done to meet the increased cost of 
providing municipal services in Delhi. 

 

 

Power Shortage in the Country 

2859. SHRI SARADA MOHANTY: 

SHRI ANANTRAY  DEV-
SHANKER DAVE: 

SHRIMATI MIRA DAS: 

SHRI CHIMANBHAI MEHTA: 

Will the Minister of POWER be pleased 
to state: 

(a) what would be the shortage of power at 
the end of the Eighth Plan period; 

(b) whether it is a fact that expected 
shortage is going to be met through foreign 
and Indian private investment, if so, what are 
the details of the expected private 
investments; 

 

(c) what were the recommendations of the 
Group on Power in this regard; 

(d) whether these have been accepted by 
the Planning Commission and the NDC; and 

(e) what is the proposed investment in 
Central and State sectors? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) to (e) The Working Group 
on Power recommended a capacity addition 
programme of 36645 MW during the 8th Plan 
period. With this capacity addition the 
country would have faced a peaking shortage 
of 15.3 per-cent and energy shortage of 2.3 
per cent in the terminal year of the 8th Plan. 
As against this the capacity addition expected 


